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The Principal District & Sessions Judge (HQS),
giguljazari Cotuts, 1 H153 2535

'51?-ITZRQ iii-ain?3>\\’

* *
Sir, QHCD/?%;€c‘\

I am directed to forward herewith a copy of office order no. F No.6/2024-SCA(l)

dated 01.02.2025 of Sh. Bharat Parashar, Secretary General, Supreme Court of lndia

regarding appointment of Mr. Satish Kurnar Arora as Registrar in Supreme Court of India,

for further necessary action.

Yours faithfully,

t--(titan) MW:
(K.R.Manikandan)

Assistant Registrar (Estt-1)
For Registrar General

Q‘?\l:t_\/1Fi:§.\\
____ _ ----_--____
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OFFLCE PRINCIPAL DISTRICT 8: SESSI_O_IlS_.TUDGE (HQs)_:_DELHI.

No. as (1)/zo2s/ “70_..i‘H i C’ ' l °? Dated, Delhi the Ii 1 FEB 'lU‘Zl:i
Sub :- Office Order .

Copy forwarded along_ with its enclosure for information to:-
1. The Officer In-ch ge, Administration -l,lI,III, Accounts, General Branch,

Vigilance,  e Cell, Pool Cars, Library, Record Rooms, Copying
Agencies, -site Committee(I-iindi/English) and Computer Branch,
Tis Hazari Courts, Delhi.

2. The Administrative Civil Judge, (Central), Tis I-Iazari Courts, Delhi.
3. The A.OJs (Judl ) Administration-I,I-I,IIl, Vigilance, Recruitment Cell,

Filing Section, Accounts Branch, Fine 8: Audit Section, Care-Taking
Branch, Computer Branch, Protocol Branch, LAC Branch, R & I Branch,
'LAYE.RS‘, ACR Cell & Vulnerable Witness Deposition Comp1ex(VWDC),
Central District, Tis Hazari Court, Delhi.

4. The PRO, Tis Hazari Courts, New Delhi.
5. The Accounts Officer, Accounts Branch, Central District, Tis Hazari

Courts, Delhi.
6. The P.S. to Ld. Principal District & Sessions Judge(I-IQs), Room No.

302-A, Tis Hazari Courts, Delhi.
7. The ‘LAYERS’ Section, for uploading on ‘LAYERS’.
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i\-D C3 PO l'_j"\lily/2 FEB(Makes mar Gupta)
District Judgef I onunercial Court)/O7

Officer In-chmge, Juiiicial Branch (Central)
. For Principal District 8: Sessions Judge (HOS).
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3’ supasms COURT,0F,l_NDlA
F.No.6/2024»SCA(I)

New Delhi, dated February 1, 2025

OFFICE ORDER NQ.42[2025

Ref. Office Qrder,N0.5_9/2024 dated 18“?,March, 2024

Shri Satish Kumar Arora, a member of Delhi Higher Judicial
Sen/ice, was appointed as Officer on Special Duty (in the grade of
Registrar) in Supreme Court of India, on deputation basis, with effect
from the forenoon of 18*“ March, 2024.

Hon'ble the Chiefjustice of India has been pleased to appoint
Shri Satish Kumar Arora as Registrar, on continued deputation, with
effect from the forenoon of ls‘ February, 2025.

O[Bharat Pad
[Secretary General]

Copy to : -

1. PPS to Hon’ble the Chiefjustice of India
2. The Registrar General, High Court of Delhi, New Delhi

' 3. Shri Satish umarArora, Registrar Q _
__ 4. The Pay & sfecounts Officer, Payer klficounts Office Supreme
' Cou|;t_oflndip%; II

5. All cppcern
i~7H'£-8.32:2!

()9 (<q@7Zs< ~»%€§ll"5®
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